
CENTRAL ADMINISTRATIVE TRIBUNAL 
LUCKNOW BENCH, LUCKNOW 

(Hearing through Video Conferencing) 
 

 
Sl. No. 5 
Original Application No. 332/00138/2020 

 
This, the 29th day of September, 2020. 

 

HON’BLE MR. A. MUKHOPADHAYA, MEMBER (A). 
 

Bhupendra Prasad Tiwari, aged about 44 years S/o Jitendra Prasad 
Tiwari, R/o – village-Kanhai Madhupur (Madhoganj), Post- Madhupur, 
District-Pratapgarh. 

 
...Applicant 

 
By Advocate: Shri Praveen Kumar. 

 

Vs. 
 

1. Union of India, through Secretary, Department of Postal, 

Government of India, Dak Bhawan, New Delhi-110001. 
2. Assistant Director, (Recruitment) Office, Chief Post Master General, 

Uttar Pradesh Parimandal, Lucknow-226001. 
3. Senior Superintendent of Post Officer, Pratapgarh, Mandal 

Pratapgarh, Kamalganj Bazar Road, Pratapgarh-230001. 

 
...Respondents 

 

By Advocate: Shri Ashok Kumar Bhatnagar. 
 

 
ORDER (ORAL) 

 
Per Hon’ble Mr. A. Mukhopadhaya, Member (A), 

 
 At the very outset, learned counsel for the respondents Shri Ashok 

Kumar Bhatnagar stated that  pursuant to the advertisement of 

23.03.2020, (Annexure A-2), one Shri V.P. Singh has been selected for 

appointment as GDS, Post Office, Madhupur, District-Pratapgarh. He 



stated in view of this development, the present Original Application has 

become infructuous. 

 

2. At this, Shri Praveen Kumar, learned counsel for the applicant 

stated that he had been unaware of this development earlier and in view of 

this reported development, he may be given the opportunity to withdraw 

this OA with liberty to file afresh. 

 

3. Accordingly, Original Application No. 138 of 2020 is dismissed as 

withdrawn with liberty as aforesaid. There shall be no order as to costs. 

 
 

(A.  Mukhopadhaya) 
                                                                    Member (A) 

 
JNS 

 
 
 
 

 
 
 
 

 
 
 
 

 
 
 
 

 
 
 
 

 
 
 
 

 
 
 
 

 
 
 

 
 
 
 

 
 
 



 

CENTRAL ADMINISTRATIVE TRIBUNAL 

LUCKNOW BENCH, LUCKNOW 
(Hearing through Video Conferencing) 

 

Sl. No. 5 
Original Application No. 332/00138/2020 

 
Dated : 29.09.2020 
 

HON’BLE MR. A. MUKHOPADHAYA, MEMBER (A). 
 
For Applicant:  Shri Praveen Kumar. 

For Respondents: Shri Ashok Kumar Bhatnagar. 
 

 Heard both counsel. 
Original Application is dismissed. Detailed order on separate sheet. 

  

 
 
 

(A. Mukhopadhaya) 
                                                                           Member (A) 

 

JNS 
 
 
 

 


